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Present:

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 17.1 1.2017

State Bank Of India

Metallica lndustries Limited
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ORDEII

CP No.13294&BP/NCLT/MB/MAH/2017

In view oI the request made by both the parties by citing order dated 15.11.2017 passed

by the Hon'ble High Court of Bombay, though delay is happenin& this Bench, by looking at

the order passed by the Hon'ble High Court of Bombay, Iisted matter on 12.12.2077 tor

hearing.
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V. NALLASENAPATHY
Member(Technical)

B. S, V. PRAKASH KUMAR
Member (Judicial)


